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MINISTRY OF COMMERCE AND INDUSTRY
(Department For Promotion of Industry and Internal Trade)

NOTIFICATION
New Delhi, the 25th February, 2025

F. No. P-24017/56/2024-1PR-1.—In supersession of notification dated 25th November 1959, the Central
Government hereby notifies the headquarter of Controller General of Patents, Designs and Trade Marks (CGPDTM)
along with Establishment and Finance Division to New Delhi with immediate effect. Official communications to
CGPDTM shall henceforth be made on following address-

Controller General of Patents, Designs and Trade Marks,

Office of Controller General of Patents, Designs and Trade Marks,
Boudhik Sampada Bhawan, Plot No. 32, Sector 14,

Dwarka, New Delhi-110078.

HIMANI PANDE, Addl. Secy.
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